
1$ THCENTRAL JINISTRATIVE TBZThL DERAD BENCA AT }ffRABAD 

/ 	O.A.NO. 651/94. I 	Date of Order 10-6-94. 

Applicant. 

fit Engineer-coin-Estate Manager, 
lic Works Ipartment, 
rnpus, Gachibowli, 1-lyderabad. 
state Manager, 
lic Works, Lept., Estate Office, 

}ndriya Sadan, Sultan Bazar, Hyd-195. 
GroUfl tor  of Estates, Govt.of India, 

3 The of Works and Housing, Directorate of 
tatjs (Policy cell), New tlhi-11. 

£roller, Controllerate of Quality Assurancd 
4. Ttry Contat vehicles) Min.of Efence(DGQA) 

t'rtnrxy P.O. Yeddumailararn, Medak Dist. Lrector Acirnanistranuiz, 1tt}Jt. 

5 4tion and Supply, Directorate General of 
ty Assurance, D.N.Q.Post Office, New 1lhi-1. 

/ 	 .. RespondJnts. 

j

e Appiscau-. nj... 

Respondents: Mr.N.R.tEVraj, Sr.CGSC. 

THE NON' BLE MR.JUSTICE V.NEELADRI RAO s VICE CHAIRMAN 

THE HON'BLE MR.R.RANGARAJAN s MEMEER(ADMN) 

The Tribunal made the following Order:- 

ssaon Ldt4 t.9nst if 	final hearing on 24_6L94 below 
_.gned order is suspended.  

To 
aanabLJW22;"eatcumtEstate Manager, C.P.W.D. G.P.R.A.Carnpus, 

The ASW-Estate Manager, C.P.W.D. Estate Ottice, '.'LLJULILA Jsw, 

Indriya Sadan, Sultan Eazar, Hyd-195. 
The Director of Estates, Govt.of India, Min.of Works and Housing, 

Directorate of Estates(Policy Cell). New Ilhi-11. 
The Controller, Controllerate of Quality Assurance(Infafltry Cortat 

Behicles), Min.of Def., (DGQA) Ordnance FacLory P.O* 
Yeddumailaram, 25,I"d&c Dist. 

% 5. The Director Administration, Dept.of Def.,Production and Supply 
I 	Directorate General of Quality Assurance, D.H.Q F  .Post Office, 

New nlhi.  
15. One copy to Mr..T.V.V.S.Murthy, Advocate, CAT.Hd. 

copy to Mr.N.R.tevraj, Sr.CGSC.CAT.Hyd. 
One spare copy. 
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K .Ye ii 3jUfl a. 

and 

1. The J½5S 

c2ntral 

2. The] 
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TMPEDBY 	 CCIApED 3 
CHECzEn B 	 APPROvED 2.r 

IH THE CE:;TR7  AT)_ 
-I STRAX IVE TRIPj 

HLDEPABADBEHCH AT iZDEFc?2j 

THE HON'ELE MR.JUSTICE VINEELADRI Rho 
VICE CFVtIRijç 

LI 

AI4D 

	

/ 	. 1'ikYBEfl(t) TI-:E Ho:T'JTJLE HP ' 7 

THE NON' ELE IIR.T JCF DPJSE1Jp REDDY 
( 	ivam3Efl( 

- 	AND 

THE HflIrw_ 

Dated;\04 -1994. 

No. 

T.jk.1o. 	 (i.P.. 

Admitted and Interim Dir 	- 
Isued. 

d 

)Djn 

oosed of with directions 
ssed,

issed as Withdrawn
ussea for default. 
cte 'Ordered. 
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